.EHILH_Q._L_)_‘_.J You may refer 1o the Supreme Count Judges(Salaries and
Conditions of Services), Act, 1958 which is already available in public domain on the
website of Department of Justice viz. www.doj.gov.in.

Point No. 3 ; 10" Scptember, 2014.
Foint No. 4 : 13, Akbar Road, New Delhi,

Point No. 5 : 3" September, 2020 forenoon and 13, Akbar Road, New Delhi.
PointNo. 7& 9 : The stay has been extended till 31 January, 2021,

Point No. 8 : Thmsmumughtfmmbemﬁddulhcmm-w_ _
under Section 8(1)(j) and Section H1(1) of the RTT Act, 2005,
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